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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 20-FEBRUARY-2026 (FRIDAY)

BEFORE SHRI DUVVURU RL REDDY, VP

THIRD MEMBER MATTERS
Court Room 1

& Google meeting id- gng-ecrb-zsa, Time- 10.30 A.M.
Srl Appeal Numbe Assmt.
v i p r Vi Assessee Bench |Remarks
. : 2011-
1 | A | 487 | KoL | 2023 | 1, |[D] M/S. TIRUPATI FINCOM PVT. LTD. A
A . 2011- |-
2 | €O | 11 | KoL |2023| T IAIMIS. TIRUPATI FINCOM PVT. LTD. A
: ; | 2018-
3 | 1A | 688 | KOL | 2023 | 75> [[D] M/S. WOW MOMO FOODS PRIVATE LIMITED. A
; 2018-
4 |BMA | 14 | KOL | 2024 2%1% [A] JITESH KUMAR BANTHIA B
| 5 |BMA| 15 | KoL | 2024 22%11%' [A] SURESH KUMAR BANTHIA B
=
6 [Bwa| 1| KoL | 2025 201198' (D] SURESH KUMAR BANTHIA B
(S
| 7 Iswa| 2 | koL |2025 | 2957 |[D) ITESH KUMAR BANTHIA (EFILING) B
ESEE '; 2018- |
8 | o 39 | KoL | 2025 | %15 |[A] SURESH KUMAR BANTHIA : B
|
} 9 | co | 40 | koL |2025 201198‘ [A] JITESH KUMAR BANTHIA B
| 10 | A | 699 | KoL | 2024 | 29207 |[A] SATTIK EXPORTS PVT. LTD. c
L
55 : 2016-
| 11 | A | 1200 | KoL | 2024 | 5015 |[A]HLA HOTELS CITY INN LTD. A
= 2013-
| 12 | TTA | 238 | KOL | 2025 | Ty [A] SRI SOURABH KUMAR ROY D
| 13 | i {2033 | KoL | 2025 | 2018- () SPML INFRA LIMITED D -
fEs e e | ] L
BEFORE SHRI GEORGE MATHAN, JM
SRR MISCELLANEOUS APPLICATIONS
| Bench will not function.
‘ . TO
| s | Appeal Number A::':rt' Assessee Bench | puthor
| 1 l wa | 19 | KoL | 2026 \ 22%112' ‘[D} CHIRANIIT KARMAKAR \ sMC | GM/IM
BEFORE SHRI GEORGE MATHAN, JM AND SHRI RAJESH KUMAR, AM
NChis MISCELLANEOUS APPLICATIONS
Bench will not function.
- TO
| srl i Appeal Number Aif;:rt' Assessee Bench | o thor
1 [ ma | 15 [ KoL [2026] 2017 "[[D] DURGA AUTOMOTIVE (P) LTD. c GM/IM
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BEFORE SHRI GEORGE MATHAN, JM AND SHRI LAXMI PRASAD SAHU, AM

e = i MISCELLANEOUS APPLICATIONS
g Bench will not function.
Assmt. TO
| Srl Appeal Number Yeaar Assessee Bench Author
2 T 2

| 1 | MA | 167 | KOL | 2025 22%1112 [A] GLAMOUR MERCHANDISE LLP B GM/IM
| 2 | ™A | 168 |'KoL | 2025 201%5' [D] PRIMARC PROJECTS PVT LTD B GM/IM
=

3 | ma | 169 | koL | 2025 | %01 |[D] PRIMARC PROJECTS PVT LTD. B GM/IM
4 | mMA | 14 | KoL | 2026 201154' [D] PAULMECH HOSPITALITY (P)LTD. A GM/IM

BEFORE SHRI RAJESH KUMAR, AM AND SHRI SONJOY SARMA, JM

" MISCELLANEOUS APPLICATIONS
Google meeting id- ron-rrqo-ant, Time-10.30 A.M.

ey "T
| \ Assmt. TC
| Sil s A_??efl _N,l,lTl_)er e Viar Assessee Bench Riithor
b | MA | 75 | KOL | 2025 Z%?“ (D] SUBRATO GANGOPADHYAY B SS/IM
!' e 2012- -]

2 | mA l 18 l KOL | 2026 | “5" |[A] M/S. DEVATMA DISTRIBUTORS PVT. LTD. D RK/AM

BEFORE SHRI RAJESH KUMAR, AM AND SHRI PRADIP KUMAR CHOUBEY, JM
PR =5 STAY APPLICATIONS

2. Bench will not function.
| 5ri ' Appeal Number Aﬁ:':rt' Assessee Bench |Remarks
e i T T T 2

1 | SA | 9 | KoL ‘ 2026 22%11%' [A] RANA SOM D

BEFORE SHRI LAXMI PRASAD SAHU, AM AND SHRI SONJOY SARMA, I1M
2 TEETL MISCELLANEOUS APPLICATIONS
Bench will not function.

‘ i Assmt. TO
.\ Srl [ Appeal Number Year Assessee Bench RiiHor
5
! ‘ ; ‘ I 5
| 1 | MA | 158 | KOL | 2025 201143 [A] ANIL KUMAR PAIK B SS/IM

P e | 2018- = '

2 MA | 159 | KOL | 2025 | “ 5" |[A] ANIL KUMAR PAIK B S5/IM
I 2018- |, -
b= 3 MA | 160 | KOL | 2025 | “ g% |[A]ANIL KUMAR PAIK B SS/IM

SEFORE SHRI LAXMI PRASAD SAHU, AM AND SHRI PRADIP KUMAR CHOUBEY, JM

' ) MISCELLANEOUS APPLICATIONS
| - Bench will not function.

f Assmt. TO
| Srl | Appeal Number Veaat Assessee Bench Author
— - 1
[ | wa | 17 | koL | 2026 | 201132‘ [A] SINGAL PIPE FITTINGS PVT. LTD. c PKC/IM
. o | {7

19-Feb-2026
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